
Govemment of Jammu and Kashmir

Department of Law, Justice and Parliamentary Affairs
Civil Secretariat
Srinagar/Jammu

Subject:-Litigation Reforms and effective monitoring of Litigation in Union tenitory of
- 

Jammu and Kashmir-Appointment of Officer In charge(OlC) Litigation'

GOVERNMENT ORDER NO:- 6599'JK (LD ) of 2026

DATED:- 22 - 05 - 2026

Sanction is hereby accorded to the appointment of Offrcer's of Health and

Medical Education Department, as mentioned in annexure to this Govemment

Order as Officer In charge (OIC) Litigation for the cases indicated against each

including contempt petition, if any, pending before Hon'ble High Court of J&K

and Ladakh/Central Administrative Tribunal or any other forum'

The terms and conditions of appointment of the OIC shall be govemed by

the provisions of
24.03.2021.

Govemment Order No.l673-JK (LD) of 2021 dated

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/5/2026

Copy to the:-

sd/-
(Achal Sethi)

Commissioner/Secretary to the Govemment

Dared22'05'2026

l. Leamed Advocate General, J&K

2. Principal Secretary to Hon'ble Lieutenant Govemor' Raj Bhawan'

3. Joint Secretary (J&K), Ministry of Home Affairs, Government of India'

4. Registrar General, High Court ofJ&K and Ladakh, Jammu/Srinagar'

5. Pri-ncipal Secretary to Hon'ble ChiefJustice, High Court of J&K and Ladakh'

6. Commissioner/Secretary to the Govemment, Health and Medical Education Department

7. Director Litigation, Srinagar/ Jammu'

8. Officer tn Charge Litigation (OlC).

9. Private Secretary to Chiefsecretary for information ofChief Secretary'

I
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(Reyaz Ali B

Deputy Legal Remembrancer

lO. Private Secretary to Commissioner/Secretary Law'

I l. tncharge Website.

12. Government Order file.

13. Concemed file.



Annexure to the Government order No.6599 -JK (LD) of 2026 dated 22'05'2026

Designation

Office OIC
ame of theitle of the Case.No.

hief Medical Officer, Pulwama
(e-mail :cmo Pulwama786

ail.com)
ameel,
r. TehmeenaP(C) No. 17012026

itled lmran Shafi Vs
Union Territory of J&K

d others
Controller of Store (H), Directorate

f Health Services
ammu. riteshkhullarl23@gmail.com

Khullar, Controlle
f Storc (H)'

rectorate of
ealth Services

ammu. (Mobile
o.7006132304

r. RateshWrit Petition titled U.T
of J&K & Ors Vs Akhter
Hussain against order

sed in T.A No.
9i2025 titled Akhter

Hussain Vs State of J&K
Ors

Controller of Store (I{), Directorate
f Health Services
ammu. riteshkhullarl23@gmail'com

Khullar, Controlle
f Store (H),
rectorate of
ealth Services
ammu. (Mobile
o.7006132304

r. Rateshwrit Petition titled U.T o
&K & Ors Vs Ghulam

ohd. & Anr against
rder passed in T.A No

34l2020 titled Ghulam
Mohd. Vs U.T of J&K &

f

S

Controller of Store (H), Directorate
f Health Services
ammu. riteshkhullarl23@gmail'com

ullar, Controller
f Store (H)'
irectorate of
ealth Services

ammu. (Mobile
o.7006132304

r, RateshWrit Petition titled U.T
f J&K & Ors Vs lrshad

hmed Malik & Anr
against order Passed in
T.A No. 655212021 titled
Irshad Ahmad Malik Vs

U.T of J&K & Ors
ontroller of Store (H), Directorate
f Health Services
ammu, riteshkhutlarl23@gmail'co

ullar. Controller
f Store (H)'

Directorate of
alth Services

ammu. (Mobile
o.7006132304

r. RateshWrit Petition titled U.T
f J&K & Ors Vs Sunita

Devi Against order
passed in O.A No.
176'7 1202'l titled Sunita

Devi Vs U.T of J&K &
rS

5

ontroller of Store (H), Directorate
f Health Services
ammu. riteshkhullarl23@gmail'co

ullar, Controller
f Store (H),
irectorate of
ealth Services

amnru. (Mobilc
o. 7006132304

r. RateshWrit Petition titled U.T
f J&K & Ors Vs Anouk

Sotra & Ors against order
assed in T.A No.

891/2020 titled Anouk
Sotra & Ors Vs U.T of
&K & Ors

Controller of Store (H)'

ammu. riteshkhullarl23@gmail'com

Directorate
of Health ServicesKhullar, Controlle

f Store (H),
irectorate of
ealth Scrvices
ammu. (Mobile
o.7006132304

r. RatcshWrit Petition titled U.T
of J&K & Ors Vs
Kuldeep Singh & Ors

nst order Passed in

A No. 6958/2021 titled
Kuldeep Singh & Ors Vs

tate of J&K & Ors.

1

Controller of Store (H)' D
f llealth Services
ammu. riteshkhullarl23@gmail'com

irectorater. Ratesh
ullar, Controller

f Store (H)'
irectorate of

tt A No. 1683/2025 titled
Versha Sharma Vs U.T

f J&K & Ors.
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ealth services
ammu. (Mobile
o.7006132304

ontroller of Store (H),
f Health Services
ammu. riteshkhullarl23@gmail'co

Directorate

ullar, Controller
f Store (If),
irectorate of

Ith Services
ammu. (Mobilc
o. 7006132304

r. Ratesh.A No. 1496i2025 titled
ijay Kumar Sharma Vs
.T of J&K & Ors.

o

ntroller of Store (H), Directorate

ammu. riteshkhullarl23@gmail'
Health ServicesKhullar, Controlle

Store (Il),
rectorate of
ealth Services

amnru. (Mobilc
o.7006132304

r. RateshA No. 1803/2025 titl
Manzoor Ahmed Vs U'T

f J&K & Ors.

ed10.

Govt. Medical College & its
sociated Hos itals Jammu.

ersonnel Officerr. Abdul JabbarA No. 896/2025 titled
anav Pawar Vs UT of

ll

Govt. Mettical College & its
sociated Hos itflls Jammu.

ersonnel Officerr. Abdul Jabbar.A No. 957/2025 titled

Aakriti Manhas Vs UT
&K & Ors.

12.

, Medical SuPerintendent,
GDC &H Srinagar

Dr.Owais Gowhar'

Vs. UT of J&K an Ors.

WP(C)176412026 ritled
Dr Muzamil Gulzar Jan

13.

nder Secretary to the Government'
ealth and Medical Education
epartment, J&K

r. Asha Sharma

A No /2026 in
52412025 ritled Dr

lfikar Ahmad Vs UT

A No.

f JK & Ors,

l4

hief Medical Officer, Rambanr Kamal Jee
oo

WP(C) No. 73012026
itled Somi Raj Vs UT of
K&Ors

t5

. Director Health Services (HQ)'

shmirYasmeen Sheikh
r. Nighat

. Ashaq Hussain Mir
s Union Territory of

&K and others in O.A
o. 77 12024.
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J&K & Ors
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